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The Comunittee was again reconstl-
tuted on 15th April, 1964 consisting of
the following:

1. Chairman, Planning Bourd . Chairman
2, Chief Minister, Orissa Deputy
Chairman
3. Chief Secretary to Govern-
ment of Orissa, . . Member
4. Secretary to (.nmrernmm:,
Finance Department . Member
5. Chiefl Enginecr-cum-Adminis-
trator, Paradeep Port Project. Member
6. Additional Secretary to Go-
vernment of Orissa, Com
merce (Ports) Depur. Member-
Secretary
7. Shri M, G, Hiranandani,
Technical Consultant te
Government of Orissa. Member

This Committee met for “the third
and fourth time on 24th July, 1964
and 26th September, 1964 respectively.

The Committee was again reconstl-
tuted on 2nd December, 1964 with the
Secrctary to Government of Oris:a.
Commerce (Ports) Department as
Member-Secretary  in place of Addl-
tional Secretary to Government of
Orissa, Commerce (Pyts) Deparment
and gll others remaining same as per
Third Committee and met for the fifth
time on 24th January, 1965.

The Committre was last reconsh-
tuted by the State Government on
27th May, 1965 with the following:

1. Chie! Minister, Orissa. . Chairman
3. Deputy Mml:lcr. Comm:rcc,

Ori+sa, . Depury-
Chairman
1. Chief Secretary to Govern-
ment of Orissa. . Member
4. Dev c'Iopmcn((_.nmrmsswner.
Orissa . Member
5. Secretary 1o Gu\ ernment of
Ovrisca, Finance Depit. Member
6. Chi f Bagine r-cor - Adminis-
trator, Parndeep Port Proj.ct
Bhubaneswar. Member
7. S-cretary to Government of
Orivva, Commsree (Ports)  Member
D partment. Sccretary
#. Sari M. G. Hiranandanj
Technicd Convsuliant to
Government of Orissa. Member.

This Committee did not meet as the
Project was taken over by the Gov-
srnment of India on 1st June, 1965
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Burvey of Rajasthan’s Underground
Water Resources

Shri Bibhutl Mishra;
1080. { Shrl Rameshwar Tantia:
Shri K. N. Tiwary:

Will the Minister of Food and Agrl-
culture be pleased to state:

(a) whether it is a fact that while
the Minister of Irrigation and Power
was in Jaipur in the 1st week of June,
the Chief Minister of Rajasthan made
a request to him for undertaking the
survey of Rajasthan's underground
water resources; and

(b) if s0, Government's reaction
thereto?

The Deputy Minister in the Mints-
try of Food and Agricolture (Shri
Shahnawaz Khan): (a) The question
of survey of Rajasthan's underground
watcer resources was brought to  the
notice of the Union Minister for Irri-
gation and Power while he was at
Jaipur in June, 1965, in connection
with the visit of the Joint Central
Team on Agricul!ural Programme,

(b) The Government of Indig has
initiated a scheme for surveys and
Investigations of ground-water re-
sources to be implemented by the
State Governments including Rajas-
than on the basis of a proframme
phazed with a view to delineating
ground-water-worthy  areas  which
whould offer scope for ground-water
exiraction through dug-wells, ug-
cum-bored we'ls and shal'my  tube-
wells, The Government of Rajasthan
submitted their preliminary proposal
for carrving out ground-water sur-
vey: and investigations.

This was discussed with the State
Technical Officer and the final pro-
posal, based on the discussion, s
awaited.

Agricultural Production
Shri Bibhuti Mishra:
109%.9 ‘ghri K. N. Tiwary:
Will the Minister of Food and Agri-
eultare be pleased to state:

(a) whether it Is a fact that the
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Central” teams op agriculturs] pro-
duction had visited every State; and

{b) if so, the outcome of their

wisits?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl
Shahnawas Khan): (a) The Joint
Central Teams on Agriculture, which
were scheduled to visit all the States
(except Nagaland), have so far visit-
ed all the States except Andhra Pra-
desh.

(b) The Teamg have made a num-
ber of observations and recommenda-
tions with regard to the implementa-
tion of warious Apgricultural Pro-
grammes in the States during the cur.
rent plan and thelr requirements of
additional funds during 1965-68. The
follow-up action on their recommen-
dations is being taken by the Centre
and the Stete Governments on the
itemg with which they are concerned.

Migration of Beggars

1092, Shri Rameshwar Tantla: Will
the Minister of Social Sccurity be
pleased to state:

(a) whether it i3 a fact that the
Central Government proprse to check
the migration of beggars from one
State 1o another;

(b) whether it is also a fact that
Government are considering the ques-
tion of enacting a Central law for
the purpose;

(e) if so, when the legisiation is
likely to be introduced; and

(d) whether the Planning Com-
mission has also examined this
matler?

The Deputy Minister In the Minis-
try of Law (Shri Jagamatha Rao):
fa)} to (d). The whole issue is still
under the consideration of Govern-
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Foreign Exchange for Double-Decksr
Buses for Metropolitan Chtles

[ Shri Yashpal Singh:
1094, { Shrl Shree Narayan Das:
<I_Shri.mlll Savitrl Nigam:

Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that Gov-
ernment have refused to grant forvign
exchange ta the civie authorities of
metropolitan cities of Bombay, Cal-
cutta, Delkl and Madras to import 100
double-deck buses; and
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